XI TEM NO. 1A COURT NO. 4 SECTI ON XVI A

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

TRANSFER PETI TION (C) NO. 228 OF 2004

SANGHAM TRA GHOSH Petitioner(s)
VERSUS

KAJAL KUVAR CGHOSH Respondent (s)

W TH

T.P.(CRL.) NO. 105/ 2004
T.P.(CRL.) NO. 171/2004
T.P.(C) NQ 727/2004

T.P.(C) NO 168/2006

Date: 20/11/2006 These Petitions were called on for judgnent today.

For Petitioner(s)

M. H manshu Shekhar, Adv.

For Respondent (s)
M. P.B.Suresh, Adv. for

Ms Temple Law Firm

Hon' bl e M. Justice Dal veer Bhandari pronounced the judgnent of the Bench

conprising Hon'ble M. Justice G P. Mathur and Hi s Lordship.



The  Transfer Petitions are disposed of in terms of the sign
ed judgnent.

Parties to bear their own costs.

(Parveen Kr. Chaw a) (Kanwal Si ngh)

Court Master Court Mas
ter

[ Reportabl e Signed Judgnent is placed on the File]



